
 

                   CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

    DATE : 09th November 2020.

Sr.
No
.

Suit no.
Parties name

Stage Next
Date

1 SU
9797/82

Pankaj Anantrai Bhuwa
V/s. Ramkumar

Shivchandray and Sons
pvt. ltd

Arguments

2 SU
1086/14

Abhay S/o
Bhagwantrao Gaikawad
V/s. Worli Sagar CHS

Ltd & Anr.

Arguments

3 St.
4101/20
in N/M

No.
1329/20

Majestic Constructions
and Developers V/s.

M/s DKP Designers and
Creators Pvt. Ltd.

N/M Order

4 St.
4101/20
in N/M

No.
1409/20

Majestic Constructions
and Developers V/s.

M/s DKP Designers and
Creators Pvt. Ltd.

N/M Order

5

6

7

                                                   Sheristedar/ (C.R N0.01)



      CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

    DATE : 10th November 2020.

Sr.
No
.

Suit no.
Parties name

Stage Next
Date

1 SU
2445/18

Tejas Prakash Dharia
V/s. Keyur Kiritkumar

Shah

Judgment

2 SU
8647/00

Maharashtra Institute
of Avance Electronics

and Computer
Technology V/s. Ideal

Academy Trust and Ors

Arguments

3 SU
4512/11
in N/M

1288/19

Narendra J. Tiwari and
anr. V/s Nirmala

Vasudev Bhat

N/M Order

4

5

6

7

                                                   Sheristedar/ (C.R N0.01)



CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

    DATE : 11th November 2020.

Sr.
No
.

Suit no.
Parties name

Stage Next
Date

1 SU
9650/90

MS Sona Constructions
V/s Vimal Prabhakar

Dhuru and Ors.

Judgment

2 SU
3237/14

Mr. Charles F. Dsouza
V/s Miss Pauline

Dsouza

Arguments

3 SU
2227/15

Shri. Satendra Narayan
Baikunth Singh V/s

Pradeep Kumar
Pandurang

Suryawanshi

Arguments

4 SU 
755/91

Shree Constructions
Company V/s R.B.I
Employees Rajani

Gandha Co­operative
Housing Society Ltd.,

Hearing

5

6

7

                                                   Sheristedar/ (C.R N0.01)



CORAM : H.H.J. SHRI M. S. AZMI

( Court Room no.1)

    DATE : 12th November 2020.

Sr.
No
.

Suit no.
Parties name

Stage Next
Date

1 SU
1196/16

Smt. Priti Jiten Gala &
Anr. V/s The Cosmos

Co­op. Bank Ltd.,

Framing
Issue

2 SU
2438/16

Mr. Sujay M.
Kevalramani V/s SREI

Equipment Finance Ltd.

Framing
Issue

3 SU
2443/16

Mr. Sujay M.
Kevalramani V/s SREI

Equipment Finance Ltd.

Framing
Issue

4 SU 
1131/20

Vishal Shiri V/s Sydney
Kairanna

N/M Order

5

6

7

                                                   Sheristedar/ (C.R N0.01)


